FORM G
INVITATION FOR EXPRESSION OF INTEREST (EOI) FOR

MUKESH UDYOG LIMITED
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankrpptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1 | Name of the corporate debtor along with Mukesh Udyog Limited
PAN & CIN/LLP No. CINNO: U65921PB1994PLC014976
2 | Address of the registered office VPO Buddhewal near Kohara Tehsil and
dist. Ludhiana, Punjab, India
3 | URL of website Not Available
4 | Details of place where majority of fixed VPO Buddhewal near Koahra Tehsil and
assets are located dist. Ludhiana, Punjab, India

5 | Installed capacity of main products/services | Nil, The plants are not in working for
more than seven years (Spinning unit
as well as steel manufacturing units).

6 | Quantity and value of main products/ Not available. The last audited
services sold in lastfinancial year financials is available for Financial
year 2020-21.
7 | Number of employees/ workmen NIL
8 | Further details including lastavailable The required details can be sought by

financial statements (with schedules) oftwo | sending emailto

years, lists of creditors are available at URL: | cirp.mukeshudyog@gmail.com,
ashishagarwalca@gmail.com

9 | Eligibility for resolution applicants under May be obtained by sending an email to
section 25(2)(h) of the Code is available cirp.mukeshudyog@gmail.com

atURL:
10 | Last date for receipt of expression ofinterest | 29/08/2024
11 | Date of issue of provisional list of 08/09/2024

prospective resolution applicants
12 | Lastdate for submission of objections to 13/09/2024
provisional list
13 | Date of issue of final list of prospective 23/09/2024
resolution applicants
14 | Date of issue of information memorandum, | 03/09/2024
evaluation matrix and request for resolution
plans to prospective resolution applicants
15 | Lastdate for submission of resolution plans | 03/10/2024
16 | Process email id to submit Expression cirp.mukeshudyog@gmail.com
of Interest

CA. ASHISH AGARWAL

Interim Resolution Professional
~ Mukesh Udyog Limited
P00688/2017-2018/11165
Ludhiana, Punjab 141001
mukeshudyog@gmail.com
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